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3. It is prudent to submit that the Uttar Pradesh government
declared 400 hectares as a bird sanctuary under the Indian
Wildlife Protection Act, 1972, via notification on 08-05-1990, with
273 hectares submerged and 127 hectares as dense Patera and
Beed. The Government of India, through a gazette on 19-08-2015,
designated a 100-meter buffer zone around the sanctuary (and
1.27 km from Delhi’s northern boundary) as an ecologically
sensitive zone. Okhla Bird Sanctuary hosts diverse bird species
from wetlands, grasslands, and bushes, serving as a habitat and
breeding ground for many local birds.

True copy of the notification dated 19.05.2015 is attached as
ANNEXURE R1.

4. It is most respectfully submitted that, the Wildlife Institute of
India, Dehradun, formulated a management plan covering the
period from 2011 to 2022. Following this, the current
management plan for the Okhla Bird Sanctuary (2022-23 to 2031-
32) was prepared. Notably, pages 60 and 61 of this plan clearly
state that the ownership of the sanctuary's land rests with the
Uttar Pradesh Irrigation Department. The repair of the approach
road and the construction of a separate corridor for accessing the
crematorium are included in the management plan.
True copy of the management plan and budget provision is
attached herein as ANNEXURE R2.

5. It is humbly submitted that, vide letter No. 2976/H.V.K/Anumati
dated 09.06.2023, issued by the Executive Engineer, Head Works
Section, Agra Canal, Okhla, New Delhi-25, to the Divisional Forest
Officer, Gautam Buddha Nagar, permission was sought to repair
the right and left afflux bunds near the Yamuna at Okhla Barrage.
These bunds are in poor condition and pose a risk during floods.
The proposed work includes reinforcing the bunds and repairing
the dams and roads to prevent potential loss of life and property.
True copy of the vide letter No. 2976/H.V.K/Anumati dated
09.06.2023 is attached herein as ANNEXURE R3.

6. It is important to mention that the Regional Forest Officer was
directed to conduct an immediate field inspection and provide a
report regarding the repair of the right and left Afflux Bunds.
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